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(¢) Central Share amounting to ¥ 9.87 crore has been allocated to the State

Government of Chhattisgarh for implementing the Scheme.
Ujjawala scheme for victims of trafficking

1108. PROF. M. V. RAJEEV GOWDA: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) the number of Non-Government Organisation (NGOs) implementing the
Ujjawala scheme for rehabilitating victims of trafficking since 2014, year-wise and

State-wise;

(b) the number of NGOs that have withdrawn from the scheme since 2014,

year-wise and State-wise;

(c) the quantum of fund released under the scheme since 2014, year-wise and

State-wise; and

(d) the number of beneficiaries covered under the scheme since 2014, year-wise

and State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) The State-wise and year-wise details

of Ujjawala rehabilitation projects is given in the Statement-I (See below).

(b) As per information given by Uttar Pradesh Government, 9 NGOs have

withdrawn from Ujjawala Scheme.

(¢) The details of funds released under the scheme since year 2014 to current

year 2018-19 1s given in the Statement-11 (See below).
(d) The number of beneficiaries covered under the scheme since 2014 to current
year 2018-19 is given in the Statement-III.
Statement-I1

State-wise and year-wise details of Ujjawala rehabilitation project

S1. Neo. Name of State/UT 201415 201516 201617 2017-18 201819

1. Andhra Pradesh 12 12 12 9 9
2 Arunachal Pradesh - - - - R

3. Assam 24 24 24 PA] 23
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Sl No. Name of State/UT 201415 201516 201617  2017-18  2018-19
4 Bihar 3 3 3 3 3
5 Chhattisgarh 4 4 4 3 3
6, Goa - - . - -
7 Gujarat 4 4 4 5 5
8. Haryana 1 1 1 0 0
9 Himachal Pradesh - - - - -
10, Jammu and Kashmir - - - - -
1. Jharkhand - = . % -
12, Kamataka 27 27 27 20 20
13 Kerala 3 3 3 3 3
14 Madhya Pradesh 1 1 1 1 1
15 Maharashtra 18 18 18 20 20
16, Manipur 1 1 11 11 1
17. Meghalaya - = . x -
18 Mizoram 2 2 Z 1 1
19, Nagaland 1 1 1 1 1
20, Odisha 17 17 17 17 17
21, Punjab 1 1 1 1 1
22, Rajasthan 9 9 9 7 7
23 Sikkm - - - - -
24, Tamil Nadu 4 4 4 4 4
25, Telangana 5 5 5 5 5
26, Trpura - = . x -
27, Uttarakhand 4 4 4 4 4
28 Uttar Pradesh 10 10 10 8 8
29 West Bengal 2 2 2 2 2

30. Andaman and Nicobar

Islands
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Sl. No. Name of State/UT 201415 201516 201617 2017-18  2018-19
31.  Chandigarh - - - - -

32, Dadra and Nagar Haveli - - - - -
33.  Daman and Diu - - - - -
34, Delu - - - - -
35.  Lakshadweep - - - - -
36.  Puducherry 2 £ 2 = s

Torar 162 162 162 148 148
Statement-I1
State/UT-wise details of funds released under Ujjawala Scheme since
year 2014 to current year 2018-19
(T in lakh)

S1.No.  State/UT 2014-15 201516 201617 20017-18 2018-19
1. Andhra Pradesh 3496 71.99 23805 12227 0
2 Arunachal Pradesh 0 975 0 0 0
3 Assam 17779 38522 280.88 36559 0
4 Bihar 718 0 23.38 2899 0
3. Chhattisgarh 19.71 10.84 4654 3875 0
6. Goa 0 0 0 0 0
7 Gujarat 718 32.88 4396 5937 0
8. Haryana O 731 1478 0 O
9 Himachal Pradesh 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0
11.  Jharkhand 0 0 0 0 0
12.  Kamataka 14585 26566 23552 32927 0
13.  Kerala 418 3157 2421 3948 0
14, Madhya Pradesh 10.85 7.06 854 1059 0
15.  Maharasthra 5593 3475 28741 20445 0
16, Manipur 122.43 152.23 117.66 25388 0
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SL No.  State/UT 201415 201516 201617 2017-18  2018-19
17, Meghalaya 0 0 0 0 0
18, Mizoram 0 925 2167 26.87 0
19, Nagaland 0 2517 12.07 1496 0
20, Odisha 10632 23302 30724 25062 0
21, Punjab 0 0 0 0 0
22, Rajasthan 458 107.27 21.82 143.86 1.70
23 Siklam 0 1051 0 2482 0
24, Tamil Nadu 17.65 9939 88.43 5931 0
25 Telangana 0 98.29 4428 10939 0
26 Tripura 0 0 0 0 0
27, Uttarakhand 0 2292 53.56 82.05 0
28 Uttar Pradesh 3504 4857 89.53 111.18 0
29 West Bengal 0 5017 0 84.34 0
30.  Andaman and Nicobar 0 0 0 0 0
Islands
31.  Chandigarh 0 0 0 0 0
32, Dadra and Nagar Havel 0 0 0 0 0
33, Daman and Diu 0 0 0 0 0
34 Delh 1.89 0 0 0 0
35, Lakshadweep 0 0 0 0 0
36,  Puducherry 0 0 0 0 0
ToTar FR256 79256 2031.00 245054 1.70
Statement-11T

State/UT-wise details of number of beneficiaries covered under Ufjawala

Scheme since year 2014 to current year 2018-19

{(Number of beneficiaries)

Sl. No.  State/UT 201415 2015-16 2016-17 2017-18  2018-19
1 Andhra Pradesh 600 700 700 375 375
2 Arunachal Pradesh 0 0 0 0 0
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SLNo.  State/UT 201415 201516 201617 2017-18  2018-19
3 Assam 850 Q00 90 830 850
4 Bihar s 75 75 75 s
3. Chhattisgarh 100 100 100 Ia) 7
6. Goa 0 0 0 0 0
1 Gujarat 300 250 250 175 175
8. Harvana 50 50 50 0 0
) Himachal Pradesh 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0
11.  Jharkhand 0 0 0 0 0
12 Karnataka 750 700 700 616 616
13. Kerala 50 50 50 100 100
14 Madhya Pradesh 25 25 25 25 25
15, Maharashtra 00 1000 1000 925 @5
16, Manipur 500 400 400 400 400
17 Meghalaya 0 0 0 0 0
18. Mizoram 50 25 25 25 0
19, Nagaland 25 25 25 25 25
20. Odisha 750 0 70 700 0
21. Punjab O 0 O 0 O
22, Rajasthan 450 400 400 250 250
23 Siklam 0 0 0 11 4
24 Tamil Nadu 200 200 200 200 200
25. Telangana 0 0 0 285 285
26, Trpura 0 0 0 0 0
27. Uttarakhand 250 225 225 175 175
28.  Uttar Pradesh 250 250 250 142 142

29 West Bengal 100 100 100 100 100
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Sl No.  State/UT 201415 201516 201617 2017-18  2018-19
30,  Andaman and Nicobar 0 0 0 0 0
Islands
31.  Chandigarh 0 0 0 0 0
32 Dadra and Nagar Haveli 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0
34 Delhu 4] 4] 0 0 4]
35,  Lakshadweep 0 0 0 0 0
36,  Puducherry 0 0 0 0 0
ToraL 6275 6175 6175 5529 5497

Monitoring of Child Care Institutions through Aadhaar data

1100, SHRI RIPUN BORA: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

{a) whether Government has any report on Child Care Institutions with different

NGOs and the children therein;

{b) whether Government has regular monitoring systems on the child data and

protection of child rights;

{cy whether Government has issued directives to link Aadhaar to track child as

integrated database; and

{dy 1l so, the total number of Child Care Institutions in the country and the

numbers of children registered with Aadhaar in those nstitutions?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMARY: (a) Yes, Sir. The Government has received
details of Child Care Institutions (CCls) and the Children therein upto 16.03.2018, {rom
the State Governments/UTs, run by State themselves or through NGOs. The list of CCls

is given in the Statement (See below).



